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Presses arc involved in the norms 
Committee since years together; 

(b) if so, why these posts have not been 
released well in time; 

(c) whether it is not against Government 
policy and creates unemployment in the 
country; and 

(d) if so. action Government propose to 
take in this matter ? 

THB DEPUTY MINISTER IN THE 
MINISTRY OF WORKS AND HOUSING 
(SHRI MOHAMMED USMAN ARIF): 
(a) and (b) The Norms Committee which 
considered posts of various Categories 
before fixing yardsticks had recommended 
abolition of 711 and creation of S2S indus-
trial posts. To avoid retrenchment of staff, 
the Government decided to (i) waste-out the 
incumbents of surplus posts and (ii) create I 
abolish posts in a phased manner. In the 
first phase, IS8 posts were created and 233 
abolished w.e.f.. 1.2.1982. Proposal for 
second phase of implementation of the 
Norms Committee racommendations are 
being formulated. 
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(c) and (d) Do not arise. 
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Utiuty of NREP in States 

4229. SHRI MADHA VRAO SCINDIA : 
Will the Minister of RURAL DEVELOP-
MENT be pleased to state : 

(a) whether it is a fact that the evalua-
tion studies of the National Rural 
Employment Proaramme made in some 
States have highliahted certain problems 
related to its utility and implementation; 

(b) jf so, the details thereof; and 

(c) the steps proposed to be taken by 
Government to remove them? . 

THE MINISTER OF STATE OF THE 
MINISTRY OF RURAL DEVELOPMENT 
(SHRI HARINATHA MISRA): (a) to (c) 
None of the State Governments has under-
taken Evaluation Studies of the National 
Rural Employment Programme in the past. 
Evaluation StQdies of National Rural 
Employment Proaramme (NREP) are DOW 
beiDI taken up in Qujarat, Tamil Nadu aDd 




